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 The  main  demands  of  the  workers
 -were:—

 i)  Implementation  of  the  Order
 on  the  revision  of  pay  scales
 of  drivers,

 1)  Absorption  of  drivers  in  Ope-
 ration  Departments  according
 to  semority,  and

 (in)  Other  miscellaneous  demands,
 such  as  improvement  of  ser-
 vice  conditions  of  Fire  Per-
 sonnel,  Lines  of  promotion  of
 drivers  etc

 On  the  intervention  of  the  Labour
 Department  of  the  State  Government,

 wa  settlement  was  reached  and  the
 atrike:  notice  was  withdrawn

 अक  hrs

 RE:  MOTION  FOR  ADJOURNMENT

 Sq ERD  JYOTIRMOY  8080  (Dis-
 mond,  Harbour):  Mr  Speaker,  Suir,
 ap  adjournment  motion  has  been  given
 Nu  excesses  in  the  Delhi  Uni-
 veraty  campus  This  1s  a  very
 agrious  matter.  It  covers  all  the

 ments  that  are  required  for
 adjournment  motion  qt  you  look
 the  photograph  appearing  in  the

 ndustan  Times,  you  will  see  seve-
 tal  pebcemen  beating  up  a  student
 lying  on  the  ground  This  13  some-
 thing  very  serious  Only  yesterday,
 the  Munister  made  a  pious  statement
 and  within  24  hours,  the  brutality
 takes  place  I  seek  your  indulgence
 that  you  allow  the  adjournment
 motion  because  this  is  a  specific  issue
 of  very  recent  occurrence  Let  the
 House  discuss  what  is  happening  to
 the  universities  of  the  Education  De-
 spartment,

 अटल  बिहारी  आाजपेणी  (ग्वालियर)

 अध्यक्ष  महोदय  मैंने  मौसम  दिया  हुआ  है
 और  आप  ने  सूचना  भिजवाई  है  कि  आप  उसे

 स्वीकार  नहीं  कर
 रहे  हैं

 t  क्या  वह  आउट

 आफर  हैं  मोशन  मे  हम  पुलिस  के  आचरण
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 कीलर्चाकरना  चाहते हैं।  भा पने स्वय  देखा

 होना कि  मलिक  जिता  किसी  उसे अना के  वहा

 धुलाई  लड कोको पीटा  लड क्यो को भी  नहीं
 छोडा  प्रोफेसरों  को  निशाना  बनाया  गया

 और  फोटोग्रॉफरो के  साथ  भी  दुर्व्यवहार  किया  t

 जो  लडके  अमीन मे  गिर  पडे  बेन की
 भी पीटा।....  (व्यवधान)...  मेरा  कहना

 है  कियहगभीर मामला  है।  दिल्ली मे  कोई
 असेम्बली  नही  हैं

 SHRI  INDRAJIT  GUPTA  (Alipore).
 Sir,  you  will  recall  that  only  yester-
 day,  in  this  House,  the  Education
 Minister  had  assured  us  that  police
 will  not  be  called  into  the  campus  un-
 less  there  18  violence  Today,
 newspaper  report,  eye-witnesses’  re-
 port,  repgrters’  own  news-item,  says
 that  these  events  had  taken  place
 yesterday  without  any  violence  having
 been  started  by  students  They  were
 demonstrating  in  a  peaceful  way.
 And  yet  the  police  suddenly  arrives
 on  the  scene  and  starts  beating  them
 up

 (व्यवधान) .

 every

 SHRI  ATAL  BIHARI  VAJPAYEE:
 The  newspaper  report  says

 “The  peluwe  went  into  action  just
 as  the  DUSU  President,  Mr.  Khan-
 na,  was  requesting  the  largely
 peaseful  erowd  of  about  2000  stu-
 dents  to  disperse

 एक कत ओर  है पु लिम  वालो  को  सादे

 कपडे मे  पहले  ही  टाइम  चासलर  के  कमरे  में

 बुला  कर  रखा  हुमा  था  1

 थी  ज्योतिर्भयबसु :  वाइस  चासलर  के

 कमरे  मे  पुलिस  कले  भरे  हुए  थे।  यह  फासिस्ट
 राज है  क्या  है”

 £2
 ‘TINDRAJIT  GUPTA:

 y
 yy

 th  as  a  Call  Atte
 Notice  and  ike  quite  a  ra  we
 कफडकित  ;tatements  were  made,  ,  The
 Education  Minister,  Prof «ह  क

 Only



 147  Re  Motn  for  Adjmt

 Hasan,  categorically  assured  us  that
 there  1s  no  question  of  police  enter-
 ing  the  campus  unless  violence  takes
 place  Today,  every  newspaper  re-
 port  has  contradicted  what  16  said
 yesterday  (Interruptions)

 tt  अटल  बिहारी  बाजपेयी  अध्यक्षमहीदय

 मैं  जरा  एक  रूल  का  हवालादे दू  1

 Rule  60(2)  says

 “Provided  that  where  the  Speaker
 has  refused  his  consent  under  rule
 56  or  1s  of  opinion  that  the  matter
 proposed  to  be  discussed  1s  not  in
 ordcr,  he  may,  if  he  thinks  it
 necessary,  read  the  notice  of  motion
 and  state  the  reasons  for  refusing
 consent  or  holding  the  motion  as
 being  not  10  oider

 मामला  मह्त्वपूर्ण  है,  गभीर  है।  उम

 केलिए  जेन्द्रीयसरवार  जिम्मेदार  है।  विश्व-

 विद्यालय  की  परिस्थिति  विस्फोटक  है  1

 अगरपुलिमकोइस  तरह  संव्यवहार  करने से
 रोका  नही  जा  सकता  तौ  शाति  कायम  नहीं

 रह  सकती  है।  आप  इम  सदन  का  चचा

 करनेवा  मोकाइऔर  मौका  देने  वा तरीका

 यही  है  कि  आप  ऐडजर्नमेट  मिशन  मान  ले  ।

 SHRI  DINEN  BHATTACHARY-
 YA  (Serampore)  The  most  unfor-
 tunate  thing  1s  that  while  the  Edu-
 cation  Minister  Prof  Nurul  Hasan,
 was  making  a  statement  here  the
 police  took  the  law  into  their  own
 hands  and  that  vandalism  took  place

 (Interruptions)

 tt  हुकम  चन्द  कछवाय  (मुरैना)
 मंत्री  महोदय  ने  कहा  कि  सरकार  छात्रा  की

 धम क्यो के  सामने  नही  भुकेगी  इसी  से  पुलिस
 वालो  को  प्रोत्साहन  मिला है  शौर  पुलिस
 वानो  ने  छ््त्ो  को  मारा  है  ।  आप  देखिए
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 पुलिस  वालें  छात्रो  को  मार  रहे है  मैजिस्ट्रेट

 मनाकररहाहैकिमनमारो  और  पुलिस  वाले
 मारते चले  जा  रहे  है।  यह  फोटो  देखिए1
 MR  SPEAKER  May  I  tell  you  that

 there  1s  a  rule  and  a  convention  that
 when  the  Speaker  1s  standing,  no
 Member  should  get  up  (Interrup-
 tions)  So  long  as  I  am_  standing,
 nothing  will  go  on  record.  (Interrup-
 tions) **
 I  have  not  called  any  member  te
 speak  Unless  I  call  any  member,
 nothing  will  go  on  record

 SHRI  JYOTIRMOY  BOSU  we

 अध्यक्ष  महोदय  मेरा  अपना  भी  मन
 कफी  दुखी है  द+  बाता  स।  ऐसी  बात  नही  है
 कि  मुझे  दुख  नहीं  ही ।

 This  अ  continuing  for  many  days.
 जरा  तक  मेरा  सवाल  है

 उ  allowed  diseussion§  thrice
 during  the  last  few  days
 allowed  discussion  on  if  thrice
 Again  yesteirda  we  hada  eali-
 att.ution  Somcthing  1५  hzppening
 everyday  The  matte:  1  continuing
 You  know  the  rules  are,  if  the
 matter  1s  continuing,  if  the  discus-
 sion  has  taken  place  (Interruption)
 Every  day  something  1s  coming  m
 continuation  of  that  I  have  no  objec-
 tion  if  you  want  to  dis  uss  this
 mattcr  ‘You  can  put  it  ॥  another
 shape  But  in  the  shape  of  Adjourt-
 ment  Motion  I  am  sorry  1  cannot
 allow  because  it  1s  a  matter  which
 1s  continuing  and  over  which  we
 have  had  discussions  thrice  I  am
 gomng  to  ask  the  Minister

 आओअट्ल  बिहारी  बाजपेयी  अगर  विर्दे-
 विद्यालय  मे  गोली  चल  राय  तो  उस  को  भी
 काटीन्यदग  मैटर  कह  कर  मीका  नही  देगें
 आप  ?  म

 झब् यक  महोदय  अगर  आप  रोजमर्रा
 चाहते  है  तो  रो  करे  .

 tumes;
 I  have

 e  है

 **Not  Recorded
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 it  sit  अटलबिहारी:  वाजपेयी:  हम  रोज

 नहीं  करना  चाहतेहैं।  हम  तों आज  यह मास ला
 उडाते  मानीं  अरक  पुलिस  अप॑तासेंयम

 छोड़-  कर  विदेशियों
 पर  अत्याचार

 नहीं

 करती
 ।

 inh

 saunter:  अब  उस ककल,

 आप  नेडेआडोना  ्रबबारों  मेंडिफरेंटवरसेंस

 आए  हैं कोई  किसी तरह  की
 क  कोई

 मी

 हुर  | क़ा  ह।

 ager  अर  विजयी  नहों  आज

 सब  निमसमट
 |

 अ

 SHRI  INDRAJIT  “GUPTA:

 néwspaper  “without’  exception  “has
 mentiotied  it:  The  police  has  ‘given
 a‘lié  to  the:statement  of  the  Minister.
 (Interruption)  He  should  make  a

 statement
 at

 least.
 ie

 आर  SPEAKER:  I  have  seen  every
 hewspaper;.:.I  have  also  seen:  the
 statements-j;ef.  different’  studerit
 leaders;  the:  President  says  \some-
 thing,  the  -Vice.  President,  says  some-
 thing,  the.  President  of  the  National
 Students’.  “Union  says

 -
 something

 उ  different.  One  version  is  ‘this  way;
 and  there  -is  also.  the  other  version.

 “It  is  much‘  better  that  I  ask~  the

 Minister  to  make  a.  statement  in  the
 House

 —
 ain  and  later  on  if,  you ,  will

 need  a  discussion,  |  I  will  allow  it.

 att  ara  बिहारी  विजयी  :  अध्यक्ष

 महोदय  तोआ  काल
 अटेंशन  मंजूर  कर

 लोजिक  नहीं  तोआ  करे ंहोगी  मंत्री  महोदय
 के  वक्तव्य के  बाद  सवाले  नहीं  होते।

 अध्यक्ष  मानदेय  नहीं  वक्तव्य के  बोद

 अगर  आप  कने  तो

 |

 allow  ‘it;  not  by.
 ‘We  can  fix  time

 IT  will
 ,  answering,  questions,
 "for  it.
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 at  अल  जहीर  बजायी  डिस् के शक

 होना  चाहिएं  न्हीं  तौ  यूनबसिंटी
 की

 हालत:

 अध्यक्ष  मरी दिय
 :
 me

 “ey  सभी  जगह

 बिगड़ी  हुई है  कोई  एक  ज  गह  कों  बात  नहीं
 है
 है.

 (व्यवधान)  ©
 डाउ रु समें  आप:  सब:  शस  तरह

 से  इकट्ठा  बोरिंग  तो  नवीसी-को  सुना  जायगा

 औरन
 कुछ  रेनाड  होगा।  इस  से  क्या  फायदा

 होगा? ?अगरु आपको  यह  हो  टीमें  इसको

 नहीं मान  रही  हैं  तो  अक  शंक  होना  चाहिएं।'

 शोर  तो  मुझे  मनाने  के  लिए  “करंपरहें  हैन
 आप  ?

 aamaee  मान
 रहो  rat Var

 आपको

 क्यों  कर  रहे  é
 ine

 क
 करा  you  ploase  ask  him?

 oo

 “THE  MINISTER  OF  PARLIAMEN-
 TARY  AFFAIRS.  AND  SHIPPING
 AND  |  TRANSPORT:  “SHRI  RAJ
 BAHADUR):  OAs  you  have  ‘rightly
 observed,  the  versions  ‘are  different:
 Fad ‘shall  convey  ‘it  to  my  colleague  ©

 ‘to
 make  3  Beieent

 ‘as  fon  ge  by  aS

 a  हकम  चन्द  कवाय:  मंत्री  महोदय

 =  कया  कहीं  मेरी  सेम
 में  ने  Bee

 अध्यक्ष  महोदय:  अभी  -आंग्रेकी-समअ  मे

 नहीं  आयेगा।  मैं  ने  बाजपेयी:  जीये  इस  के  बारे

 में  कह  दिया  है  ।
 व

 SHRI.  SAMAR,  GUHA  .  (Contai):
 Only  one  minute,  १

 MR.  SPEAKER:
 On  what?

 SHRI  SAMAR  ‘GUHA:  On.  this
 situation,  आ  this.  happened  due.  to.
 the  intervention  of  the  Lt.  Governor.
 One  of,  the  -issues:  --is’  the  -rustication.
 Sir,..the  matter’is  quite  serious  and
 we  fear  it  may'  even  Jedd  to,  greater’
 loss  of  life.  ..The  matter  is.  very:~
 serious  and_it:should“be  discussed.
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 SHRI  RAJ  BAHADUR:  You  asked

 me  that  I  should  ask  my  colleague  to
 make  a  statement.  I  will  do  that.

 at  फूल  न्य  बर्मा  (उन)  :  सदन

 की  भावना को  ध्यान  में  रखते  हुए  मती

 महोदय  आज  ही  वक्तव्य दे  ।

 बी  टल  बिहारी  बाजपेयी :  आप  इस  के
 लिये  कोई  टाइम  तय  कीजिये

 SHRI  RAJ  BAHADUR:  Sir,  as  you
 yourself  said,  there  are  different  ver-
 sions  given  by  different  newspapers.

 MR.  SPEAKER:  I  think  the  state-
 ment  will  come  to-day.

 RE:  ALLEGED  ATROCITIES  ON
 HARIJANS  IN  BANDA  DISTRICT  OF

 UTTAR  PRADESH

 MR.  SPEAKER:  I  have  allowed
 two  Members  to  raise  a  question  on
 this  murder  of  a  Harijan  leader.
 Anyway,  the  subject  1s  the  same.
 Prof.  Madhu  Dandavate  and  Shri
 Jyotirmoy  Bosu.  Only  two  minutes
 each.  I  have  allowed  it  in  spite  otf
 the  fact  that  it  related  to  a  State
 matter  because  I  thought  that  85  it
 is  a  case  of  Harijans,  I  should  allow
 it,

 SHRI  JYOTIRMOY  BOSU  (Dia-
 mond  Harbour):  Thank  you,  Sir.
 We  appreciate  it,

 MR.  SPEAKER:  You  should  always
 appreciate.

 PROF.  MADHU  DANDAVATE
 (Rajapur):  I  want  to  draw  the  at-
 tention  of  the  House  to  a  shocking
 tragedy  that  has  been  perpetrated  on
 the  Harijans  on  December  4,  1972  in
 one  of  the  villages  of  Banda  Dis-
 trict  of  Uttar  Pradesh.

 The  tragedy  is  most  grim.  A  popu-
 lar  Harijan  leader,  Shri  Shiv  Parsan
 Kewat  was  shot  dead  and  five  others
 seriously  injured.  The  tragedy  of  the
 episode  is  that  this  has  beén  the  sequel

 Re.  Alleged  Atcocities  on  DECEMBER  7,  1972  Harijan  in  Banda  UP  1§2
 of  the  election  there,  You  will  be
 surprised  that  gangsters  who  were
 armed  with  spears  and  guns  went  on
 demonstrating  their  strength  against
 the  Harijans.  They  fired  many  rounds
 in  the  air.  They  also  fired..

 AN  HON.  MEMBER:  By  whom?

 PROF.  MADHU  DANDAVATE:  Of
 course,  by  those  who  wanted  to  per-
 petrate  atrocities  on  the  Harijans.  It
 has  appeared  in  the  press  that  main-
 ly  the  upper  strata  of  the  society,  the
 upper  caste  of  the  Hindu  society  pro-
 vided  all  these  gangsters.  A  thou-.
 sand  Harijans  were  subjected  to  at-
 rocities.  Not  only  that,  it  has
 appeared  in  the  press  that  this  was  a
 sequel  to  an  election  wherein  a  Hari-
 jan  candidate,  Ramdhar  Lohan  was
 successful  against  Jagatnarain  who
 was  an  upper  caste  Hindu  candidate
 in  the  Grampradhan  election.  This
 provoked  the  entire  caste  Hindu
 population  and  they  indulged  in  all
 sorts  of  atrocities,  It  did  not  end
 there.  They  resorted  to  an  economic
 boycot  of  the  Harijans  in  various
 fields.  The  MHarijan  labour  were
 threatened  that  they  would  not  be
 offered  any  employment  at  all.

 Not  only  that,  instead  of  Police  pro-
 viding  protection  to  the  Harijan  com-
 munity,  the  police  men  indulged  in
 repression  of  the  Harijans.  That  is
 what  has  appeared  in  the  Press.

 I  want  to  draw  your  specific  at-
 tention  to  the  fact  that  I  had,  on  the
 floor  of  this  House,  on  more  than
 four  occasions,  drawn  your  attention
 and  the  attention  of  the  House  to  the
 atrocities  committed  on  the  Hari-
 jans,  in  a  village  near  Patiala  and
 also  in  village  Bauda  in  Maharash-
 tra.  I  again  raised  the  question  of
 atrocities  on  the  Harijans  ia  a  viilage
 in  Banda  District  and  this  is  the
 fourth  successive  case  I  am  raising.

 My  only  demand  is  that  just  as  on
 one  occasion  you  directed  that  a
 statement  must  come  from  the  Gov-
 ernment,  though  theré  was  no  obliga-
 tion  on  the  partofthe  Home  Minister


